PRINCIPAL BENCH, NEW DELHI

Ranwari La’
a/0 Shri Ram Swarup, Aged 74 vears
r/o 107, Savitri Nagar, New Dalni-i7
(By Advacate: Shri ALK BRahars
Yarsus
. Shri J.V.Prasad Rao
Tha Secretary, Ministry of Heal
Nirman bhavarn, New Delhi
z Dr., R.N.Salhan
Meadical Suparintandent
Dr. Ram Manocohar Lohia Hospita
Baba Kharag Singh Marg, New
Ry Advocates: Shri Ashish Nischal for
Nischal)
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